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THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI NIHAR
RANJAN LASKAR): (a) to (f). The
information is being collected and wil]
be laid on the Table of the Sabha.

Financial Norms of Railways

6175. SHRI BHEEKHA BHAI: Will
{he Minister of RAILWAYS be pleased

to state:

(a) whether it is a fact that Dr.
H K. Paranjape has submitted his
report in regard to the financial norms
of Railways;

(b) whether Government have exa-
mined the recommindations:

(c) if so. how many recemmenda-
tions have becen accepted Ly Govern-
ment: and

(') whether a copy thereof will be
laig on the Table of the House?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) The Rail Tariff En-
quiry Committee headed by Dr. H, K.
Paranjape wag set up to examine the
structure of Railway freight fares
ind other charges. It examined certain
aspecly of Railway financial arrange-
ments, relevant to the fixation of frei-
ght and fares tariffs.

fb) and (c). The recommendations
dre under examination.

) (d) Some copies have been placed
In the Library of Lok Sabha. How-
e'.icr, copies of the Reports will be
laid on the Table of the House in due
course,

Banswara—Ratlam Line

6176. SHRI BHEEKHA BHAI - Wil
the  Minister of RAILWAYS be
blegsed to state:

(8_} whether Government have ever
¢onsidered the desirability of joining
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Rajasthan and Madhya Pradesh by
Banswara—Ratlam Railway Line;

(b) whether it is a fact that previ-
vug surveys did not prove economical;

(c) whether Government propose to
order re-surveys in view of huge in-
frastructural development in that
region;

(d) whether it is a fact that entire
irea is tribal belt; and

(e) whether it js a fact that most
of tribal people have not seen railway
line? :

THE DEPUTY MINISTER [N THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR] MAL-
LIKARJUN): (a) and (b). Preli-
ninary engineering-cum-traffic survey
for a B.G.'line between Ratlam and
Eanswgra with posgsibility of its ex-
tenzion upte Dungarpur was carried
vut in 1977 and different alternative
alignments via Sheogarh ang Sailana
were investigated. It was revepled
that the total cost of construction ijs
very high due to hilly terrain and
hence the project was not found
financially viable.

(¢) No proposa] is under congidera-
tion.

(d) and (e). The proposed line
wil]l traverse through areas inhgbited
by Adivasis.
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Two Trains set on fire by Agitating
Medical Students of Gujarat

6178. SHRI M. V. CHANDRA-
SHEKARA MURTHY: Will the
Minister of RAILWAYS be pleaseq to
state:

(a) whether six persons including a
woman had been killed in Ahmeda-
bad on 26th February 1981 when the
anti-reservation stir launched by the
medica] students of Gujarat set fire to
two trains;

(b) if so, the details of the incident;
and '
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(c) how many times tirains were
attacked and loss suffered to the
Railways.

THE DEPUTY MINISTER [N THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN.
TARY AFFAIRS (SHR]I MALLIKAR-
JUN): (a) No.

(b) Does not arise,

(c) Anti reservationisty attacked
traing five times and the loss suffered
by the Railways due to damage to the
Railway property is Rs, 1,12,350|-.

Children Suffering from Rheumatic
Disease

6179. SHRI M. V. CHANDRA-
SHEKARA MURTHY; Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether inspite of preventive
measures, nearly 8 million children in
India suffer from rheumatic diseases;

(b) if so, whether it has been stated
that rheumatic fever in 80's was
chiefly due to overcrowding gnd un-
sanitary conditions in most of the
Indian houses; and

(c) whether W.H.O, has also been
requested to help India in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI NIHAR
RANJAN LASKAR): (a) An Epide-
miological study on rheumatic fever
and rheumatic heart disease con-
ducted by the Indian Council of Medi-
cal Research at six centres indicates
that the national average incidence is
of the order of six per thousand,

(b) Epidemiological studies on
rheumatic fever conducted by the
Indian Counci] of Medical Research in
some citieg reveal that children from
low socio-economic strata with which
over-crowding and insanitary living





